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the .Se\renth Report of the Business with this request because the formu-
Advisory Committee. lations in this Bill are so wide that

) no lawful activity will be left in this
Shri M. R. Masani (Rajkot): Sir, country if it is passed now.

would you permit me to say a word
on the Business Advisory Committee's
Report which the hon. Minister has
presented? I am sorry to learn that
it has not been decided to drop for the
time being the Unlawful Activities
(Prevention) Bill. May I appeal to
the hon. Minister and the Government
to recognise that this is a highly
controversial measure. It ijs coming at
the fag end of the session. Many
things of more urgent importance to
the country which could be usefully
discussed are getting left out for lack
of time. I do appeal to the Govern-
ment even now not to press this con-
iroversia]| measure., Let there be fur-
ther thought on it and let a little time
be released for other things. I hope,
by the afternoon they will reconsider
the matter,

Shri §. M. Banerjee (Kanpur): I
tully support Shri Masani. This Bill,
the Unlawful Activities (Prevention)
Bill is a most controversial Bill and
this should be postponed to the next
.session. This Bill should be dropped
and in its place we should have a dis-
cussion on the R. K. Hazari Report.
Everybody wants that this Bill should
e dropped.

ot wzw fagrd wreddy (F=Twge):
wrr Mfeafs § wre wTeT ¥ arE g
F IA60 AHGT £7Y1E | A TN T HHE
Frer %1 feqa §1 Wreq TR T LA
gfafras § | ot w=i¢ @@ ofcfenfa
dar g arg forasT AT T IEQ
&Y & T & wRATT H FTH g
% 1| v g 7 fae @ dww A 07
FE@AG L
Shri Surendranath Dwivedy (Ken-

drapara); We all associate ourselves
with this demand.

Shri 8. A. Dange (Bombay Central
South): Sir, we associate ourselves

Mr. Speaker: Shri Masani to pre-
sent the Fourth Report of the Public
Accounts Committee,

Shri 5. M. Banerjee: What is the
reply of the Government?

Shri Surendranath Dwivedy: Ap-
peal is made all right but what is the
reply of Government?

Mr. Speaker: Let us see. They will
perhaps consider it.

Dr. Ram Subbag Singh:
possible now to accede to it.

Mr, Speaker: He says that it is
not possible now.

It i not

Shri Nath Pai (Rajapur): Who said
it?

Dr. Ram Subhag Singh: I said it.

Mr, Speaker: The Minister said it
Unlawful activity is not of the
Speaker!

12.34 hrs,

PUBLIC ACCOUNTS COMMITTEE
FourTH REPORT

Shri M. R, Masani (Rajkot): Sir, I
beg to present the Fourth Report of
the Public Accounts Committee re-
garding Action taken by Government
on the recommendations of the Com-
mittee contained in their Sixty-Fourth
Report (Third Lok Sabha) regarding
Purchase of Defective Tyres,

oft g o (%) : wroae @
do 11 % qX ¥ AW §O FENE | &Y
# wardr off ¥ ot qfeew qETeREE
A FY e oW AT TG WA
HraelT TqE g & | wrak frde ax e
qwTeveE wAe § wgr v v fr fad-
ficx zrad % At ¥ g ¥ ofww
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qETIRER waer H 644 We 9T |y
st M1, Sw R Ag v w1 F
woHT & e e § e fae
o< fag wifirere swifen ware, .
Mr. Speaker: You are going
the merits of it.
ot 7y formd : a7 gEw wEEw,

¥y s g 1 ag T ww Ok €,
AR I TR RIE |
w foir & frde s @ e 1% o
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oft wre fagrdt oY (@ercmge):
qE R foE g ?

st wy fomd : fedfaes zraew &1,
A AT A GIAT FTATHATE |

ot wee fagrdt arda @ fore ar
ot Iy qT <@ T €, T T & 9T Y
wEd?

ot wy firad : & it R §, 9w
¥ war § 1 o & o

Mr. Speaker: Both of you will
please sit down. It has been present-
ed only just now. I would request
Mr. Madhu Limaye to write to me
about that.

oft vy foord © Wit WY ag @
T EY O | 9 W §— W
wifer &1 far | dfem &7 § ot w2
o € § o g o faferT 2

Mr. Speaker: You write to me about
that and we can fix some time for a

inte

AUGUST 8, 1067 Strike by Port and

Doek workers (St.) 798>

dt.iacussion. half-an-hour or whatever
it is.

ot wg fored : wEw 7 77 freswr
F1 WA R, &9 [EHT IBA Df9d )
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T AT AT E .. .

‘MOU JON ‘¥eyeadf TH

12.35 hrs,

STATEMENT RE THREATENED

STRIKE BY ALL INDIA PORT AND

DOCK WORKERS FEDERATION AT
MAJOR PORTS

Mr, Speaker: You need not read
whe whole thing.

The Mimister of Tramsport and Ship-
ping (Dr. V. K. R. V. Rao):
This is a long statement. 1 lay the
statement on the Table of the House.
|Placed in Labrary. See No. LT1-1357/
671].

shri Natp Pai (Rajapur): Sir, 1
have gone through the statement laid
on the floor of the House by the
Minister of Transport and Shipping.
May 1 request you to have a caretul
look at 1?7 My adjournment motion
arises out of the acceptance of the
failure on the part of the Govern-
ment. You must not have had enough
time to read the statement. Kindly
look at p. 2 of the statement....

Mr, Speaker: He has just laid it on
the Table. You read it carefully.

Shri Nath Pai: 1 have read it most
carefully. I have been supplied w_ibh
a copy. 1am the man with
the adjournment motion. I have got
an extremely good point to submit to
you.

Mr, Speaker: Why submit it here?

Shri Nath Pai: The adjournment
motion is pending with you.

Mr. Speaker; That is true, Are you
going to convince me here?



